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RECORD OF PROCEEDI NGS

ClVIL APPEAL NOS. 4413-4414 OF 2003

SOBHA HYMAVATHI DEVI
Appel I ant (s)

VERSUS

SETTI GANGADHARA SWAMY & ORS. Respondent (s)

W TH

ClVIL APPEAL NO. 701 OF 2004

(Heard by Hon’ ble the Chief Justice, Hon ble G P. Mthur and

P. K. Bal asubramanyan, JJ.)

Date : 28/ 01/ 2005 These appeals were called on for judgnent today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL

HON BLE MR, JUSTI CE P. K. BALASUBRAMANYAN

For Appellant (s)

in CA 4413-14/2003: M. G Prabhakar, Adv.

in CA 701/ 2004: Ms. Pratibha Jain, Adv.

For Respondent (s)
in CA 4413-14/2003: M. S. UK Sagar, Adv.

for Ms. Lawer’s Knit and Co., Advs.

M. T.V. Ratnam Adv.

in CA 701/ 2004: M. | ndra Makwana, Adv.



The Court made the follow ng

JUDGMENT
Hon’ bl e M. Justi ce P. K Bal asubr amanyan pronou
nced t he
judgnents of this Court.

The civil appeals are dismissed with costs.

Cvil Appeal Nos. 4413-4414 of 2003 is reportable and C

ivil Appeal
No. 701 of 2004 is not reportable.
[ Al ka Dudeja ] [ Om Prak
ash ]
Court Master Court Master

(Signed judgnents are placed on the file)



